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•Mber (A) 

05 Present : The Ho&lble Mr. M.K. Gupta, 
3udicial IMember. 

The application is dismissed 

in terms of the order passed in separate 

sheets. 
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THE HON IJE MR0 M.K. Gupta, Judicial Member. 

Tii'71% HONBIJE MR. 

Whehr Reporters of local aers may be alloed to see the 

judmflt ? 

To be referred to the teportCr or not ? 

Wh4ter th1r Lorcshi-S wish to s,:e tc a!r cooy of the 

Juceflt ? 

40 
whther the judçjmeflt is to be circulat 	

to th(---  othr ijenchCS 

Jugmeflt delivered by Hon'ble 	
emher (J) 

H 	V  
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CENTRAL ADMINISTRATIVE TRIBUNAL :::: GUWAHATI BENCH 

Original Application No. 32612004 

Date of Order: This the 9th  day of February, 2005. 

THE HON'BLE MR. M.K. GUPTA, JUDICIAL MEMBER. 

Sri Debal Majumdar 
8/0 Late N.K.Majumdar 
Asat Supdt. of Post Offices 
0/0 the Director of Postal Services 
Agartala— 799 011 

In Absentia 

- Versus- 

Applicant 

The Union of India 
Represented by the Secretary 
To the Ministry of Communication 

The Chief Postm aster General 
N. E. Circle 
Shillong - 793 001 	 . . . Respondents. 

None for the Respondents. 

ORDER (ORAL) 

M.K. Guyta Member (J): 

The applicant is not present. On last two dates also. i.e. 23.12.2004 and 

05.01.2005, the applicant did not appear. 

By the present O.A. the applicant seeks direction to the respondents to post him to 

the post of DSP Kohima so that he could secure promotional as well as retrial benefits 

before retirement. 

On perusal of the O.A., I find that the applicant attained the age of 

superannuation on 31.01.2005 and therefore the issues raised in the present O.A. has 

become academic in nature. It also appears that applicant has lost interestrosecuting the 

present O.A. 

Accordingly I do not find any subsistence in present O.A. and dismiss the some 

by invoking Rule 15(1) of Central Administrative Tribunal (Procedure) Rules 1987. 

(M/KGUPTA) 
JUDI(IAL MEMBER 
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IN THE CENTN ?DMINISTRATIVE TRIBUJ 	
20 

GUW1HATI BENCH 

Gwht Rth 

Title of the case. 	 OA 

$ri Deb&. Mjurici.er 

_vs-- 

Union Of Irii and Others 

INDEX 

S1.No. 	Prticu1rs of documents 

1. 	 Application 	 1 to 4 

2 	 VorifiCtiOn 	 . 4 

3. 	 Annexurc-A 

4, 	 tnii3xure-B 	 6, 

. 

rPot use in the Tribunni Office 

Dzito of filing : 

icjistr - tion No $ 

REGISTRAR 	 A 
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IN Tfll cE2RAL ADMINISTRATIVE TRII3UNIL 
GUWAHATI BE NCH  

Synoppi3/Li5t Dztos 

NovaribOr/2 004-. The Chief Postracwtor Gcncr1 NE, Circle 

Shiiloncj isuoc1 order, posting Sri Prmnnb 

Chkrorty, Postmzostar Agzirtaia# to the post 

of DSP I(ohir. 

30-11-04- 	The cpplicnt roprosentod to the 

respondent No. 2 to stop the order of 

cuporsossion znd give hxa (pplicnt) . 1 chnca 

before his retirent if no other senior 

willing official is viilth10 

4 
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IN TFO CENTRAL ?MINISTRATIVE TRIDUNAL  

EITCH  

An zpp1iCQtiOfl under sectiOn 19 of AT Act 1985 

CA NO.........../2004  

Sri Dcbl Mej uradar 
Sf0 Late N.1(. MjdOr 
Acct. Supdt. of Post Offices 
0/0 the DirectOr Postal Services 
Agdrtdld-799 001 	 ..... ,.......App1iCflt 

vS- 

	

1. 	The Union of India 

Represented by the Secrotdry 
to the Ministry of Cormunication 

	

2, 	The Chief Postraster Ganordi 
N.E. Circle 
Shillong- 793 001 

PATRICULARS OF THE CASE 

. . . 01 S •S .Jt 

S... SS • • 	 $pOndeflt5 

1. 	Pdrticuldrs of the orders dgr1ct which this 
dppllcdtiOfl is radde. 

This cppiicdtlon is rnk &ftinst the order of 

supersesciOn issued by the respondent No. 2. 

LIMITATION 

S 

This opplicdtiOn is filed within the iiiititiOn 

period prescribed under cectiOn, 20 of liraitdtion Act. 

JURISDICTION 

This Honble Tribunol hos got jurisdiction 

in this raotter, 

-J 
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4.  

	

4.1 	Sri Prznt Chcikrtborty po Irninster A rtnln nd myself 

pnssod IPO.oxiflntiOfl in .1981 in tbe u.e.btCh, but 

cc rd ing to mar it he rnnkad junior to me. My sori1 in 

the list wz 8 while that of Sri ChnkrbOrty was 20. 

( Thq Xerox Copy of the Supdt. of POc NowcjoflcJ 

crvcyinJ CO's letter NO. Stff/403/81-82 dt 

166-82..is enclosed nc nnnexurc-A ) 

	

4.2 	The seniority in the IPO cndrc is fixed ccordiflg to 

metit. PromotiOn to the.c.edrc Is mncio within the circle 

from inspector cndre. The P0sthistCr A rtln ic of IPO 

• linc nndSri CbnkrcbOrty ws ptod cc PobtOr 

Agcrtnln which is df the sne stntus of, ASP. 

4.3 	PromotiOn to the cndro of P55 Gr B is mnde from 

-. IPO/ASP i s per seniOrity. T he saniO ri ty in the IPO cd 

is niwnys tkon into account for promotiOn to PSS Gr B. 

4.4 	Sri ChnkrthortY hns boon pstod ns.DSP. 1ohimn hjcb 

boloncJc to P$S Gr B. That order superseded no end deprived 

mc frm the benefits before retirement. 

4 0 5 	I represented to the respondent NO.. 2 cginst the 

order of suporsosciOn. 	 . 	. 
I 

(The Xerox copy is enclOsed ec nnnexuro-B) 

em going to retire On 31-1-05, it is not 

pOsiblO to smit further Qppenl nr. wnit. 

4.7 	I hnvc no Objection if the post is filled up bye 

senior wi1linçjofficie] • But if M such h.nnd is availcblc 

I six uld no t be deprived o £ 
I 

the bono Li ts before my 

retirement. 
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4.8 	One disciplinary case is pending against iio, but it 

isñf1iisY ground and is not of moral turpitude, 

bribery or ronotory jnO1VOflCflt. The case was inflicted 

only on personal ground whiCh could not be cc1dOd 

ithifl three years. For that I zri not cit all responothie. 

4.9 	sri CbrorY 11 a'd boon relieved fron. the post of 

Agartala and unless the Fbn'ble PAT intervenes jtodiito1y 

I will be deprived of the benefits though being sonior 

to hirn. - 

GROUIS 

5.1 	For tha.t the respondents acted llcgally and 

arbitrarily in rn consideration of the cciuqOf the 

pp1icnnt. 

• S.2 	- For thcit he order of supo ;r.scsDiOfl is quito unjustified. 

5,3 	For that the order of supersesoiofl will doprvoØ of  

the bonefitc of the senior official. 

5.4 	For that the order of suporsecsiOfl is bici.sod. 

5.5 	For that the ardor of suporsosciOfl wi1l hamper the 

- 	prestige of the teniOr official. 

Matter not proviOulY filed nor ponziiflcj. 

DES OF RPIMEDIES ExHAUSTp 

7.1 	RoprocefltfltiOflWciO subraittod to tb-ciUthOEjtY 

concerned with due proraptitude against the ardefr of 

suporsession. 

• 	 a 

8 1 1 	TO direct the respondent No. 2 to is top the order 

of supersession. 
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\' 

0.2 	To dirpct the resporiQflt lb. 2 to post the PPPlicant 

to the post of DSP KOMMO in order to get him benefit 

before retirement. if no Other senior willing hand ir.  

bailb1o. 

8,3 	TO givo daploymOnt bonefit to the pplicflt from the 
dcta of joining of Sri ChkrbortY to the post of DSP Kohim 

if the order of suporsession mtoriliCO3. 

8.4 	Any other relief ass deemed fit by the Hn'blo CAT. 

INTERIM 0ER 

9.1 	To direct the respondent No. 2 to keep in ciboyzlyica 

iodioto1y the order of suporsessiOn. 

The cce may be decided on its merit. 

11.. IPO 

A 

IPO ND, OG 425545 

iitad 16.-12-04 

Pybie t Guwhitj 

12. 	ENCLOSURES  

- 	Asst€itI iabbvq,  

VERIFICATION 

I,Sri Dob€l Mzjurador, S/C) LtON.1c Majumdor, agod 

59 yrs 10 months., resident of Acjrtlz, employed s ASP HQ 0/0 

the Director Postal Services Agartala do hereby voify 

that the connts of the zpplictiOn are true to ray 

porcon1 krw1cdga nnd boliof nnd that I hnvo not 

upprosscd any rantarini fncto. 

Signed on the 	. .. .dny of December two 

thousnnd four, 

-----

rl---  APL ICANT 
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The Chief 	 cri. 
N.E. Circ1.3 
Shillonçj-793 001 

Sub:- Roquost forstopp4igQ of 8uporcion. 

Rezpoctod Sir, 

with duo ropoct and humble ulision I bog to cthto that  it  i s  
1cirnt from ri ro1iible sourw that Sri Pinth Chkrthorty, PObiaoor, 
Agrtl3 hir, been poctod as DSP Kohima. 1ut he i3 junior, j== to mc in 
IPO cc1rc and zl3o in ASP cdro As DuchI Qiirnoztly r0quo3t you to 
kindly stop the Order of Quporo;ion • If no other senior wil1inçji 
vi1cib1o, then I offer mylf 	cttncU.dtc for the szome. and Ornost1y 

priy to you kindly to give mc the 1t cl,, ,anca before my retirement in 
Jctn/05, 
- 

	

Jr!) prcrunc1 cgrc.i - , 	 / 

Yourc fitbfu11y, 

.- 

D.MMUIV]DER 

Ditod at Açgirtul 	 ASP HQ 

the 30-11-04 	 • 	 (/0 the DPS 
• 	 Agrt1 

POSY 

,- 
- 

(I 


